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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH

NEWDELHI
c.P NO. r0trrv20t3
CANO.

CORAM: PRESENT: SH. R.VARDARA,AN
Hon'bte Member (J)

SH.S.K.MOHAPATRA
Hon'ble Member (T)

ATTENDANCE-CUM.ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 26.08.2016

NAME OF THE COMPANY: M/s Sh. Ashok Shantilat Shah

Vs.

M/s Hero Moto Crop ltd. & Ors.
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MEMBER (J)

SECTION OF THE COMPANIES ACT: ltl

L. Mu. *^bg Atxocale
L\uAu1.

COMMON ORDER

Both the parties are
been resisted by the Respolllsnil'J;'X:LltJ?;rir adjournment which has not
october 2016. 

_ . .__Fv,,v!,,1J. I tr rdrrer ts posted for further hearing on 14th
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(R. VARDHARAJAN)

25th August, 2016
A. K. Arora

(s.K. MoHm


